FORM G
INVITATION FOR EXPRESSION OF INTEREST

FOR

TIRUMALLA INDIA STOREHOUSE PRIVATE LIMITED
OPERATING IN THE BUSINESS OF WAREHOUSING AND OIL EXTRACTION

AT

SURVEY NO. 55, PLOT NO. 18, BEED, TARAF BODDE TALUKA, HANUMAN
NAGAR, BEED, MAHARASHTRA - 431122
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
No.
1. | Name of the corporate debtor | Tirumalla India Storehouse Pvt. Ltd.
along with PAN & CIN/ LLP No. | PAN: AAGCT3439B
CIN: U63030MH2017PTC297426
2. | Address of the registered office Office No. 1104, 11th Floor, The Pacific, Plot
No.229 Sector 13, Kharghar, Navi Mumbai,
Raigarh, Panvel, Maharashtra, India, 410210
URL of website Not available
4. | Details of place where majority of | Factory address: Survey no 55, Plot No 18 at
fixed assets are located Beed, Taraf Bodde Taluka, Hanuman Nagar,
Beed 431122 Maharashtra
5. |Installed capacity of main | Details not available.
products/ services
6. | Quantity and value of main | As per last available financial statements for
products/ services sold in last | FY 2021-22, total revenue from operations
financial year were Nil.
7. | Number of employees/ | Nil
workmen
8. | Further details including last | The financial statements and other details of
available financial statements | the CD can be obtained by sending an email at
(with schedules) of two years, | ip.tirumallastore@gmail.com
lists of creditors are available at
URL: List of creditors is available on the website of
https:/ /ibbi.gov.in/claims/claim-
process/U63030MH2017PTC297426
9. | Eligibility for resolution | Eligibility criteria is mentioned in detailed
applicants under section 25(2)(h) | Expression of Interest document which can be
of the Code is available at URL: | obtained by sending an email at
ip.tirumallastore@gmail.com
10. | Last date for receipt of expression | 23/11/2026, till 05:00 PM
of interest
11. | Date of issue of provisional list of | 03/12/2026
prospective resolution applicants
12. | Last date for submission of | 08/12/2026
objections to provisional list
13. | Date of issue of final list of | 18/12/2026
prospective resolution applicants
14. | Date of issue of information |23/12/2026
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants
15. | Last date for submission of |22/01/2027, till 05:00 PM

resolution plans




16. | Process email id to submit | ip.tirumallastore@gmail.com

Expression of Interest
17. | Details of the corporate debtor’s | Presently, no documents are available which

registration status as MSME confirms the registration of CD as an MSME

&t
Mangesh V. Kekre

Resolution Professional

Tirumalla India Storehouse Pvt. Ltd.

IBBI Reg. No: IBBI/IPA-001/IP-P00539,/2017-18/10964
AFA Valid till 31/12/2026

Office No. 607, Chetak Center, Near Hotel Shreemaya, RNT
Date: 07/11/2026 Marg, Indore (MP) 452001

Place: Indore
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E-TENDER NOTICE
Dhanbad, Dated: 03/11/2026
E-Tenders are invited for execution of the
following works by Divisional Railway
Manager (Engg.), E.C. Railway, Dhanbad:-
1.E-Tender No: 255-DHN-2026-27
Name of the work with its location &
completion period: Supply of Drinking
water through private water tanker at various
Railway Colonies for 02 years (24 months)
under ADEN/2/GMO. 24(Twenty Four)
Months Approx. cost of work (In Rs.):
31,58,472.84 2.E-Tender No: 256-DHN-
2026-27 Name of the work with its
location & completion period: Repair roof
leakage, boundary wall and colony drain
under ADEN/2/GMO. 12(Twelve) Months
Approx. cost of work (In Rs.):
51,00,034.36 3.E-Tender No: 257-DHN-
2026-27 Name of the work with its
location & completion period: GMO-
BRKA:- Replacement of bed block of bridge
no. 174, strengthening of pier, boulder
pitching, colour washing or white washing,
pointing & epoxy grouting works under
ADEN/2/GMO. 12(Twelve) Months Approx.
cost of work (In Rs.): 1,40,05,853.43 4.E-
Tender No: 258-DHN-2026-27
Name of the work with its location &
completion period: Improvement of staff
quarters with septic tanks, drains, sanitary
system & dustbins at Gio colony, Traffic
colony, Station colony of SSE/W/BRKA
under ADEN/BRKA. 12(Twelve) Months
Approx. cost of work (In Rs.):
1,16,24,794.77 5.E-Tender No: 259-DHN-
2026-27 Name of the work with its
location & completion period: BRKA:-
Improvement of colony road & Parks at
BRKA under ADEN/BRKA. 12(Twelve)
Months Approx. cost of work (In Rs.):
1,33,39,489.55 6.E-Tender No: 260-DHN-
2026-27 Name of the work with its
location & completion period: Elimination
of level crossing by subway LC No.2/B/T at
Km-0/15-1/1 between PD branch under
ADEN/BRKA in Dhanbad Division.
12(Twelve) Months Approx. cost of work
(In Rs.): 5,00,93,202.68 7.E-Tender No:
261-DHN-2026-27 Name of the work with
its location & completion period:
Construction Side Drain under Sr.DEN.3-
2.081 km in section GMO-BRKA-0.761 km
(N/S), JNN CRP VIADGD-0.623 KM (SL) &
CRP-RJB-0.697 km (S).12(Twelve) Months
Approx. cost of work (In Rs.):
2,41,13,886.30 8.E-Tender No: 262-DHN-
2026-27 Name of the work with its
location & completion period:
Construction Side Drain under Sr.DEN.3 -
2.027 km in section BRKA-GHD- 2.027 km
(UP). 12(Twelve) Months Approx. cost of
work (In Rs.): 2,34,88,153.05 9.E-Tender
No: 263-DHN-2026-27 Name of the work
with its location & completion period:
Zonal contract in Zone No-27 for General,
Pipe & sanitary, wood and Road work of
Daltonganj Sub-Division under Asstt.
Engineer, E.C. Rly, Daltongan. (30.06.2027)
Approx. cost of work (InRs.):

53,00,000.00 10.E-Tender No: 264-DHN-
2026-27 Name of the work with its
location & completion period: Track
repairs & maintenance in the
SSE/P.way/DTO from Km 276 to 322/15
section under ADEN/DTO. 12(Twelve)
Months Approx. cost of work (In Rs.):
68,19,432.94 11.E-Tender No: 265-DHN-
2026-27 Name of the work with its
location & completion period: Track
repairs & maintenance in the
SSE/P.way/BRWD from Km 236/0 to 276/0
section under ADEN/DTO. 12(Twelve)
Months Approx. cost of work (In Rs.):
68,59,720.50 12.E-Tender No: 266-DHN-
2026-27 Name of the work with its
location & completion period: Track
repairs & maintenance in the
SSE/P.way/TORI-SVPO from Km 1.84 to
44 .4 section under ADEN/LTHR.
12(Twelve) Months Approx. cost of work
(In Rs.): 79,99,995.87 13.E-Tender No:
267-DHN-2026-27 Name of the work with
its location & completion period: Track
repairs & maintenance in the
SSE/Pway/TORI from Km 142.15 to 186.30
section under ADEN/LTHR. 12(Twelve)
Months Approx. cost of work (In Rs.):
64,99,998.60 14.E-Tender No: 268-DHN-
2026-27 Name of the work with its
location & completion period: Track
repairs & maintenance in the
SSE/Pway/LTHR from Km 142.15 to 186/30
section under ADEN/LTHR. 12(Twelve)
Months Approx. cost of work (In Rs.):
85,23,216.90 15.E-Tender No: 269-DHN-
2026-27 Name of the work with its
location & completion period:
Construction of Longitudinal & side drain &
boundary wall to protect Railway land and
cess & cutting Repairing in DC line and
NPJE-KTH & KDS-TET link under
ADEN/2/DHN. 12(Twelve) Months Approx.
cost of work (InRs.): 1,40,81,504.64 16.E-
Tender No: 270-DHN-2026-27 Name of
the work with its location & completion
period:Drain & Pathway work etc. in
connection with the work of yard
improvement/upgradation work under
ADEN/BRKA at station BRKA, RRME,
BHKD & PTRU. 12(Twelve) Months
Approx. cost of work (In Rs.):
11,12,44,460.76 17.E-Tender No: 271-
DHN-2026-27 Name of the work with its
location & completion period:Drain &
Pathway work etc. in connection with the
work of yard improvement/upgradation
work under ADEN/2/GMO at station CRP,
AMLO, DGD, DMBR & CNPR. 12(Twelve)
Months Approx. cost of work (In Rs.):
9,93,82,961.8
Earnest Money (In Rs.): Earnest Money is
applicable as shown in http://www.
ireps.gov.in portal.Date & Time for closing
and opening of e-tender: Date of closing of
e-tender at 12-00 hours on 27.11.2026.Date
of opening of e-tender from 12:30 hrs. on
27.11.2026.Website particulars:
http:/iwww.ireps.gov.in No manual tender
will be accepted against e-tendering.
Divisional Railway Manager (Engineering),
East Central Railway/Dhanbad.
PR/1268/DHN/ENGG/T/26-27/152

WESTERN RAILWAY
RAJKOT DIVISION
PROPOSED REPLACEMENT
OF GC-1992 STANDARD
GIRDER BRIDGE BY RCC BOX
E-Tender Notice No. 34 of 2026-27
date: 05/11/2026
e-Tender No. DRM-RJT-2026-27-E-73
Name of Work: Rajkot Division:-
Proposed replacement of GC-1992
standard girder bridge by RCC Box. in
WANKANER-DAHINSARA,
DAHINSARA-MALIYA MIYANA &
RAJKOT-BHAKTINAGAR Section
under Sr.DEN-East jurisdiction
Approximate NIT Cost:
% 42,16,37,102.41 Earnest Money:
% 84,32,800.00 Date & Time of
Opening of Tender: 30-11-2026, 15:00
Hrs. Office Address: Divisional Railway
Manager (Engg.), Western Railway,
Kothi Compound, Rajkot, Gujarat - 360

001. Website: www.ireps.gov.in
RJT-182

Like us on : [[id facebook.com/WesternRly

CENTRAL RAILWAY

SOLAPUR DIVISION
ELECTRICAL WORK

The Senior Divisional Electrical
Engineer, General, Central Railway,
Solapur, for and on behalf of the
President of India invites online
e-tenders on Railways e-procurement
website www.ireps.gov.in from
reputed, experienced & Licensed
Electrical contractors for the following
works.
Tender No.: SUR/L/T/2026/20, Date:
05.11.2026. Name of work: Electrical
general service portion of work in
connection with Provision of additional
two loop lines & provision of Shunting
neck and A&D siding Boribial Railway
Station and Extension of Shunting
Neck and converted into DN Goods loop
line of Tilati Railway Stations of
Solapur Division. Estimated cost:
% 85,16,299.92. Bid Security:
% 1,70,300/-. Completion Period:
12 Months. Validity of offer: 60 Days.
Tender No. SUR/L/T/2026/21, Date:
05.11.2026. Name of work: Electrical
general service portion of work in
connection with Construction of New
PWI office depot with store facilities at
HG & GUR under ADEN/W/SUR &
ADEN/KLBG Sub-division and
Construction of PWI office and store &
IOW office with store at Wadi under
ADEN/KLBG sub-division of Solapur
Division. Estimated cost:
X 75,85,479.22. Bid Security:
% 1,51,700/-. Completion Period:
12 Months. Validity of offer: 60 Days.
Date & time of tender closing on
website: 30.11.2026 at 15: 00 hours. Bid
Security cost shall be paid through
e-paymenton www.ireps.gov.in website.

Sr. Divisional Electrical Engineer (G),
AK/Sur-68 Central Railway, Solapur

Travel safely, Avoid footboard travelling

WESTERN RAILWAY - BHAVNAGAR DIVISION

FLASH BUTT WELD & RELATED ACTIVITIES AND HIGH LEVEL PLATFORM AT

VARIOUS STATIONS

Sr.| E-Tender Tender EMD

No. No. [ETD AL Value (3) ®)
Flash Butt Weld & related activities in Connection with various

01| 181-2026-27 7,96,23,623.84 | 15,92,500.00
sanctioned track works 1) Gondal - Virpur - TRR (P) - 16.000 Tkm 2)

Virpur - Jetalsar- TRR (P)-19.200 Tkm.

02 | 182-2026-27 | High level platform at Sanosara, Alampar, Chuda, Ujalvav, Lathidad, 11,24,39,452.64|22,48,800.00
Lushala & Ribda to curb MEA Deficiency and Improve Divyangjan

Accessibility.

www.ireps.gov.in

For All above Tenders : Bidding Start Date: 13/11/2026 & Date of Bidding Closing: 27/11/2026 Website Details :

BVP-166

OPEN TENDER

Batch No.29/2026 Dt. 04/11/2026
E-Tender Notice for supply of materials
"Participation in through" Web Portal of
IREPS -www.ireps.gov.in. Offers are invited
for supply of the following material. The
closing time for the tender is at 14.00 Hrs.
SI.No. 01, Tender No. : 39265903, Short
Description of item: Supply of Components
for Clamp Type Ground Connection for Point
Machine 220mm Stroke. Consists of:- 1. Clamp
Point Lock 60kg (TWS) for B.G to Drg.No.
RDSO/S3395A- Alt-PTJ-2:1 Set.
2. Driverod to Drg.No. RDS0.S.3460 Alt-
PTJ-3: 1 No 3. Drive rod lug LH and RH to
Drg.No RDSO0.S.3461 Alt-PTJ-8:1 Set
4. Switch Extension Bracket to Drg.No
RDSO. S.3591, Alt-PTJ-4: 2 Nos 5. Bush to
Drg. No RDS0.S.3463 :1 No 6. Insulating
Plate (RH) to Drg.No RDS0.S.3592: 1 No
7. Insulating Plate (LH) to Drg.No RDSO.S.
3593: 1 No 8. Insulating Washer to Drg.No
S.8640: 8 Nos 9. Bush to Drg.No.S23199:
4 Nos 10 Bolt Special head with castle nut to
Drg.No.SA 9158 Alt PTJ-2: 4 Nos Supply
shall be made with Embossing of "S&T/
PTJ"in Lock bar assembly, Lock arm, Stock
rail bracket, Drive lug & drive rod). Quantity
1 222 Set, Publishing Date & Time :
03/November/26 12:24 Hrs., Tender Closing
Date & Time : 07-DEC-2026 14:00 Hrs.
Participants are required to submit their
offer only on-line through the web Portal of
IREPS- www.ireps.gov.in before the closing
date and time. Other details regarding
Consignee and detailed description of
stores are available in tender document in
tender notice on the above portal.

Sr. DMM/ECR/DHN
PR/1280/DHN/Store/T/26-27/48

CENTRAL RAILWAY

SOLAPUR DIVISION
SIGNALLING WORK
DRM(S&T)'s Office, Central Railway,
Solapur for and on behalf of President
of India invites online e-tenders on
Railways e-procurement website
www.ireps.gov.in from the capable,
reputed firms / Contractors for the
following works: Tender Notice No SUR-
N-T-2026-27-41, Date: 04.11.2026.
Name of work with its locality:
Signalling work in connection with
Construction of ROB in lieu of LC-40 and
LC-42 in Solapur-Kurduwadi section of
Solapur Division. Approximate Cost of
the work: % 1,33,43,324.27. Cost of the
tender form: Nil. Earnest money to be
deposited: ¥ 2,66,900/-. Completion
period of the work: 12 Months. Date &
Time of Closing of tender: 15.12.2026
after 15:30 Hrs. The details are available
in ireps website. Corrigendum/
amendments if any will be uploaded only
on above e-procurement website. Only
online tenders will be accepted.
Manual/postal/e-mail, FAX, by hand
tenders will not be accepted. Bidders are
requested to obtain Class Il Digital
Signature Certificate with company
name and register the same with
www.ireps.gov.in The Payment of
Earnest Money (EMD) will be accepted
through net banking or payment gateway
or in the form of Bank Guarantee and the
original Bank Guarantee should be
delivered in person to the official
nominated as indicated in the tender
document before closing date for
submission of bids (i.e. excluding the last
date of submission of bids). For further

details please visit www.ireps.gov.in.
Divisional Railway Manager, S&T Branch,
AK/Sur-65 Central Railway, Solapur

Like us on :[fJ facebook.com/WesternRly e Follow us on : X x.com/WesternRly Travelisafely, Avoid footboard travelling

RAIGAD POWER TRANSMISSION LIMITED

Place: Mumbai

Registered Office : First Floor, Urjanidhi, 1, Barakhamba Lane, Connaught Place,
New Delhi, Central Delhi - 110001., CIN- U42201DL2025GOI1458171

PUBLIC NOTICE

1.
2003.
2.
3:
4,
Transmission Licence.
5.
inspection or purchase is as under:;
a. Name: Mr. Sumit Kumar Sinha.
b.
C.
d.
e.
https://lwww.apraava.com
6.
7.
mode shall not be considered.
8.

Date: 7 November 2026

Inviting Suggestions/ Objections on Raigad Power Transmission Limited’s Application for
Grant of Transmission Licence (Case No. 228 of 2026)

The Raigad Power Transmission Limited has filed an Application for grant of Transmission Licence
before the Maharashtra Electricity Regulatory Commission under the provisions of Section 14 and
15 of the ElectricityAct, 2003 and the MERC (Transmission Licence Conditions) Regulations,
2004.The Commission has admitted the Application on 04 November 2026 and directed Raigad
PowerTransmission Limited to publish a Public Notice under Section 15(2) of the Electricity Act,

Raigad Power Transmission Limited has been incorporated as a Special Purpose Vehicle for
establishmentofan Intra-State Transmission System for Network Expansion Scheme in
Maharashtra to facilitate reliable power supply to Potential Pumped Storage Plants (PSPs) and
evacuation of Power generated from PSPs (Around 3000 MW)in the Raigad region. The Project
hasbeen awarded through Tariff Based Competitive Bidding process conducted by PFC Consulting
Limited, notified as the Bid Process Coordinator by the Government of Maharashtra.

The Project consists of establishment of a 765/400/220 kV substation at Kandalgaon (Dist. Raigad)
along with the associated lines, bays and LILO arrangements.
The Applicant has been acquired by the successful bidder pursuant to the bidding process and is
required to obtain Transmission Licence for establishment, operation and maintenance of the said
Intra-State Transmission Systemin the State of Maharashtra on a Build, Own, Operate and
Transfer (BOOT) basis. Accordingly, Raigad Power Transmission Limited has applied for grant of

The Commission has directed Raigad Power Transmission Limited to invite Suggestions/
Objections fromthe Public on its Application for grant of Transmission Licence through this Notice.
The contact details of the nodal person from whom a copy of the Application may be obtained for

Address from which to obtain the Application copy for inspection or purchase: Urjanidhi, 1st
Floor, 1, Barakhamba Lane, Connaught Place, New Delhi - 110001, India.

Timing forinspection or purchase: During working days between 10:00 hrs to 17:00 hrs

Detailed Application Documents (in English) along with CD on payment of 100/~ in cash or by
DD/Cheque drawn on “Raigad Power Transmission Limited” payable at New Delhi.

Website address from where the copy of Application may be downloaded free of cost:

In response to the Public Notice published, every person who intends to file suggestions/ objections
can submitthe same in English or Marathi language in writing by uploading it through ‘E-Public
Consultation’ Tabon MERC website (www.merc.gov.in/e-public-consultation). In case of any
difficulty in accessing this feature, concerned stakeholders can contact the MERC Office on Mobile
No.: 8928071522 or on Email ID: suggestions@merc.gov.in between 10:00 hrsto 17:00 hrs on all working days.

Aperson who has uploaded suggestions and objections on ‘E-Public Consultation’ tab need not file any hard
copy of its submission. Person who does not have access to electronic media can file their suggestion and
objectionina hard copy addressed to ‘Secretary’, Maharashtra Electricity Regulatory Commission
(MERC), 13th Floor, Centre No. 1, World Trade Centre, Cuffe Parade, Mumbai-400005 along with
proof of service on Mr. Sumit Kumar Sinha. Urjanidhi, 1st Floor, 1, Barakhamba Lane, Connaught
Place, New Delhi-110001, Email: sumit.sinha@apraava.com and should carry the full name, postal
address and Email address, if any, of the sender. Suggestions and/ or objections received after 07
December 2026 on 17:00 Hrs shall not be considered. Suggestions/ Objections filed through any other

Raigad Power Transmission Limited shall reply to each of the objections/ comments received within three
days of the receipt of the same but not later than 10 December 2026 for all the objections/comments
received till 07 December 2026.

(Signature of the Authorised Signatory)

Designation: General Counsel

Sd/-

Name: Nabeel Saleem

WESTERN RAILWAY

AMC OF ELECTRIC LOCO CAB
ROOF MOUNTED AIR CONDITIONERS
Sr.DEE/TRS/BL Electric Loco Shed,
Valsad invites E-Tender Notice No:
EL/TRS/BL/26-27/W0O/08 DATED
02/11/2026. Work: Annual Maintenance
Contract of Electric Loco Cab roof mounted
air conditioners including replacement of
spares during AMC for period of 1 year.
Approx. Cost of Work: ¥51,33,576/-.
EMD: %1,02,700/-. Date and Time of
Submission: Till 24.11.2026,12:00 hours.
Date and Time of Opening: On
24.11.2026 at 12:30 hours. Website
Particulars: www.ireps.gov.in 0788

Like us on: [ facebook.com/WesternRly

CENTRAL RAILWAY

SOLAPUR DIVISION
SIGNALLING WORK
DRM(S&T)'s Office, Central Railway,
Solapur for and on behalf of President of
India invites online e-tenders on
Railways e-procurement website
www.ireps.gov.in from the capable,
reputed firms /Contractors for the
following works: Tender Notice No
SUR-N-T-2026-27-39, Date:
04.11.2026. Name of work with its
locality: Signalling works in connection
with CTR, TRR, TTR, TSR, TFTR, TBR
and TWR related works in Solapur
Division of Central Railway.
Approximate Cost of the work: X
1,29,44,874.19. Cost of the tender
form: Nil. Earnest money to be
deposited: ¥ 2,58,900/-. Completion
period of the work: 12 Months. Date &
Time of Closing of tender: 08.12.2026
after 15:30 Hrs. The details are available
in ireps website. Corrigendum/
amendments if any will be uploaded only
on above e-procurement website. Only
online tenders will be accepted.
Manual/postal/e-mail, FAX, by hand
tenders will not be accepted. Bidders are
requested to obtain Class Ill Digital
Signature Certificate with company
name and register the same with
www.ireps.gov.in The Payment of
Earnest Money (EMD) will be accepted
through net banking or payment
gateway or in the form of Bank
Guarantee and the original Bank
Guarantee should be delivered in
person to the official nominated as
indicated in the tender document before
closing date for submission of bids (i.e.
excluding the last date of submission of
bids). For further details please visit

www.ireps.gov.in.

Divisional Railway Manager, S&T Branch,
AK/Sur-6 Central Railway, Solapur
IN THE CITY CIVIL COURT AT BOMBAY

S. C. SUIT NO. 2751 OF 2025
(Order V, Rule 20 (1-A) of C.PC. for Paper
Publication)

Plaintlodged on: 16-10-2025

Plaint admitted on 17-11-2025

Rule 51.

SUMMONS to answer Plaint

Under section27,0.V.rr.1,5,7

And 8and 0,Vill,r.9 of the Code

of civil Procedure.

INTHE MATTER OF:

Samrat Co-operative Housing Society Ltd.

A society registered under the Maharashtra

Co-operative Societies Act, 1960, bearing

Registration No. BOM/(W-

G/N)/HSG/(T.C.)/2366/86-87 dated

15-12-1986, having its registered office at

Plot No. 314, Lady Jamshedji Road,

Opposite Victoria Church, Mahim, Mumbai-

400 016, through its Secretary, Meldan

Mathew D'Cunha ...Plaintiff

V/s.

1. Samrat Builders (a Partnership firm),

Through its Partner/Administrator Shri Kiran

Bhavaniji Gala, 301, Parsmani Building,

Laxminarayan Lane, Matunga (East),

Mumbai-400019.

2. Shri Kiran Bhavanji Gala, Administrator of

the Estate of late Shri Bhavaniji Meghi Gala,

301, Parsmani Building, Laxminarayan Lane,

Matunga (East), Mumbai 400 019.
...Defendants 1&2

To,
SAMRAT BUILDERS (Partnership firm)
SHRIKIRAN BHAVANJI GALA

As per Order dated on 07-07-2026 pass by
Hon'ble Judge His Honour Judge Shri
Durgaprasad R. Deshpande presiding in
CourtRoom No.2.

WHEREAS the above named Plaintiff
has/have instituted a Plaint in the Honourable
Court against the above named Defendants
whereof the following is a concise statement,
Viz:-

THE PLAINTIFF THEREFORE PRAY :-

a) This Honourable Court will be pleased to
pass an order to direct and decree against
both the defendants directing them to
registered conveyance deed of schedule
property as shown in the agreement for sale
dated 22nd Feb, 1981 i.e. 314 L.J.Road,
Mahim, Mumbai 400016 in favour of
Plaintiffs at their cost.

b) This Honorable Court will be pleased to
restrain the Defendants and their agents to
conveyance, transfer, alienating their right to
any other person or persons in any manner.
¢) Ad-interim and interim injunction in terms
of prayer clause (3) above be granted in
favour of Plaintiff.

d) Cost of the suit be provided.

Mumbaithis 23rd day of Oct, 2026

Your are hereby summoned, to appear in this
Hon'ble Court on 19th Nov 2026 in C.R.2, at
eleven O clock standard time in the forenoon
in person by an advocate and able to answer
all material questions relating to the suit, or
who shall be accompanied by some other
person able to answer all such questions to
answer the above named plaintiffs and as the
day fixed for your appearance is appointed
for the final disposal of the suit, you must
produced all your witnesses on that day, and
your are hereby required to take notice thatin
default of your appearance on the day before
mentioned, the suit will be hear and
determined in your absence, and you will
bring with you or send your an advocate any
documents in your possession or power
containing evidence relating to the merits of
the Plaintiff's case or upon which you intend
toreplyin supportof your case.

Given under my hands and seal of this
Hon'ble Court.

Dated this 23rd day of Oct 2026

.

et

b i Ny
t{‘%\wg’ For Registrar, City Civil Court
Sealer” Bombay

MR.PRAKASH S.JAIN

ADVOCATE HIGH COURT

101, Adhrash CHS Ltd,
Tagore Nagar, Vikhroli (E)
Mumbai-400083.
You are hereby informed that the Free Legal
Service from the State Legal Services
Authority, High Court Legal Services
Committee, District Legal Service Authority
and Taluka Legal Service Committee as per
eligibility criteria are available to you and in
case you are eligible and desire to avail the
free legal services you may contact any of
the above Legal Services Authority
Committee.
N.B. A copy of the Plaint along with all
annexure thereto, certified as true copy by
Advocate for Plaintiff are enclosed here with.
0 o
Ad\i for Plaintiff,
N.B. Next date in this suit is 19-11-2026.
Please check the status and next/further date
of this Suit on the official web-site of the City
Civil & Session court, Gr. Bombay.
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WESTERN RAILWAY
RAJKOT DIVISION
PROVISION OF VARIOUS
PASSENGER AMENITIES AND
S&T UTILITY SHIFTING WORK
E-Tender Notice No. DRM-RJT-26-27-
SnT-E-15R1, Dt. 05-11-2026
Name of Work: Rajkot Division -
Provision of various passenger amenities
and S&T utility shifting work in connection
with soft upgradation/ improvement of
Amrit Station Scheme at Rajkot Station.
(Telecom Work) Approx. Tender Cost:
% 4,73,91,941.17 (Rs. Four Crore
Seventy Three Lakh Ninety One
Thousand Nine Hundred Forty One
Rupees and Seventeen Paise Only)
Earnest Money Deposit: % 9,47,800.00
(Rs. Nine Lakh Forty Seven Thousand
Eight Hundred Only) Tender Form Fee:
% 00.00 (ZERO) As per Para-3, GCC-
2022 Date and Time for apply online up
to Date 27-11-2026 till 15:30 hours.
Address of the Office: Divisional
Railway Manager (S&T), Western
Railway, Kothi Compound, Rajkot-360
001. Website particular:
www.ireps.gov.in RJT-183

Follow us on : X x.com/WesternRly

E-Tender Notice
e-Tender Notice No. 06 of 2026-27
(Open) - Gati Shakti Unit/DDU

On line (through e-tendering) for the
following work is invited by CAO/ Con/
RSP/ MHX for and on behalf of the
President of India from experienced and
financially as well as technically sound
contractors including those enlisted with
the Railway, CPWD, BSNL, MES, PWD
and other public sector undertakings.
Tender No.06-DYCPM -GSU - DDU -
26-27, Name of the work with its
location Balance work of "
Development of existing Engineering
siding as full - fledged Goods Shed
Siding at MPQO" in DDU Division..
Advertised Value: ¥ 37831124.25,
Earnest Money : < 756600.00,
Closing Date & time for submission
of e-tender : 27.11.2026, Up-to 15:00
hrs., Website particulars of
e-tendering : www.ireps.gov.in
Chief Administrative Officer/Con/RSP/

Construction Department, MHX/PNBE
PR/1283/DDU-GS/CONST/T/26-27/36

www,freepressjournalin

WESTERN RAILWAY

SEAT CUSHIONING WORKS

Assistant Electrical Engineer EMU
Workshop Mahalaxmi, invites Tender
Notice No: EL90-MX-2026-27-07-M
Name of Work with its Location: Repair
of cushion and Upholstery of seats and
backrest and Motorman/Guard seats in
EMU/MEMU Coaches at EMU workshop
Mahalaxmi. Approx. Estimated Cost:
365,87,977.44. EMD : ¥ 1,31,800/-. Last
Date & Time for online Submission of e-
bids & Opening of e-Tenders. On
27.11.2026 at 14:00 hours. The bids forms
and other details like corrigendum
can be obtained from the website
www.ireps.gov.in 0790

Like us on: [ facebook.com/WesternRly

WESTERN RAILWAY

COMPREHENSIVE INDOOR &
OUTDOOR S&T WORKS

Sr. DSTE/North/Mumbai Central, 2nd
Floor, Divisional Railway Manager’s
Office, Mumbai Central, Mumbai -
400008, invites E-Tender No:
SG_216_2_154_164_174_WA Dtd :-
04-11-2026. Work and Location: Supply
of material, execution, testing and
commissioning of indoor and outdoor
work along with E.| alteration of Kyosan
make at Surat & Niyol stations in
connection with Surat - Conversion of
Platform No. 1 into Island Platform with
development of New Home Platform by
providing 02 common loop and 02
stabling lines. Surat: Proposed

E-TENDER NOTICE
Sr. Divisional Electrical Engineer/TRS, East
Central Railway, Barauni on behalf of the
President of India calling "re-tender" from
the eligible and experienced agencies or
contractors for tender No. BJU-ELS-TRS-
2026-27-01A. Particulars are as under:

Electric loco shed NIYOL :-
Conversion of UP loop Line no. 4 into
common loop by providing new cross
over between UP & DN line at JL end of
Mumbai Division, Western Railway.
Approx. Cost of Work:
%6,32,07,796.44. EMD: % 12,64,200/-.
Date & Time for closure for
Submission of E-Tender Documents:
Till 04.12.2026, 15:00 hrs. Date & Time for
Opening of E-Tender: On 04.12.2026 at
15:30 hrs. The tender can be viewed at

1. Name of the work with its location:
Installation, Testing & Commissioning of Air
Conditioners with and without trough with
provision of thermal insulation on Electric
Locomotives of ELS/BJU for a period of 02
years, 2. Approx Cost of the work:
1,43,82,328.00 (Rupees one crore forty
three Lakh eighty two Thousand three
hundred twenty eight only), 3. Earnest
Money: Rs. 2,87,700.00/-, 4. Date & time of
pre-bid meeting: NA, 5. Biding start date:
12.11.2026, 6. Last Date & Time for
submission of bid: 26/11/2026, 12:00 Hrs.,
7. Website particulars where Tender
document is available:
https:/lwww.ireps.gov.in, Detailed tender
notice, eligibility criteria and tender
document can be seen from above website.
All corrigendum will be uploaded on website,
ifrequired.
Sr. Divisional Electrical Engineer/TRS
East Central Railway, Barauni
PR/1277/ELS/BJU/DRM/TRS/T/26-27/40

website www.ireps.gov.in 0789

PUBLIC NOTICE

Notice is hereby given to public at large
that, I, am investigating the title in respect
of Flat No. 903, admeasuring 67.98 sq. mtrs.
carpet area, together with 1 (One) Car
Parking, being lying and situated at "The
Malad Swing Co-operative Housing Society
Ltd." My clients Mr. Manish Jayant Bhatia
and Mrs. Harsha Manish Bhatia, are the
registered holders of Flat No. 903, situated
on the 9th Floor, admeasuring 67.98 sq.
mtrs. carpet area, together with 1 (One) Car
Parking, in the building known as "The
Malad Swing Co-operative Housing Society
Ltd.", situated at Opp. Laxminarayan Mandir,
Marve Road, Malad (West), Mumbai -
400 064. My clients are Joint holders of
Share Certificate No. 022 and Member's
Registration No. 022, holding 10 (Ten) fully
paid-up shares of Rs. 50/~ (Rupees Fifty
Only) each, bearing Distinctive Nos. 211 to
220 (both inclusive), issued by the aforesaid
society. Notice is hereby given inviting
objection of any person/s, Banks or any

other Financial Institution who has any
claim/s or charge over the said Flat. If any
person/s having any objection shall intimate
in writing about the objection with all
relevant legal documents within 14 days of
this Notice being published on the address
mentioned herein below.

Dated this 07th day of November, 2026

CENTRAL RAILWAY

SOLAPUR DIVISION
REPLACEMENT OF DEFECTIVE
QUAD CABLE PATCH ALONG WITH
EMERGENCY CONTROL CIRCUIT
DRM(S&T)'s Office, Central Railway,
Solapur for and on behalf of President of
India invites online e-tenders on
Railways e-procurement website
www.ireps.gov.in from the capable,
reputed firms / Contractors for the
following works: Tender Notice No.:
SUR-N-T-2026-27-43, Date:
05.11.2026. Name of work with its
locality: Replacement of defective quad
cable patch along with Emergency
Control circuit, TSS/SP/SSP
communication and cable joints in
Daund - Wadi section of Solapur division
in Central Railway. Cost of the work:
% 3,12,14,892.04. Cost of the tender
form: Nil. Earnest money to be
deposited: I 6,24,300/-. Completion
period of the work: 12 Months. Date &
Time of Closing of tender on
www.ireps.gov.in: 01.12.2026 at 15:30
Hrs. The details are available in ireps
website. Corrigendum/ amendments if
any will be uploaded only on above
e-procurement website. Only online
tenders will be accepted. Manual/
postal/e-mail, FAX, by hand tenders
will not be accepted. Bidders are
requested to obtain Class Ill Digital
Signature Certificate with company
name and register the same with
www.ireps.gov.in The Payment of
Earnest Money (EMD) will be accepted
through net banking or payment
gateway or in the form of Bank
Guarantee and the original Bank
Guarantee should be delivered in
person to the official nominated as
indicated in the tender document before
closing date for submission of bids (i.e.
excluding the last date of submission of
bids). For further details please visit

www.ireps.gov.in.
Divisional Railway Manager, S&T Branch,
AK/Sur-67 Central Railway, Solapur

Travel safely, Avoid footboard travelling

CENTRAL RAILWAY

SOLAPUR DIVISION
PROTECTION / SHIFTING OF S&T
CABLES / GEARS AT VARIOUS
BRIDGES / RETAINING WALL WORKS

Vishal V Acharya

Advocate for Manish Jayant Bhatia and
Harsha Manish Bhatia Add: 1004/1005,
Raheja Chambers, Free Press Journal Marg,
Nariman Point, Mumbai- 400 021.

Mobile: +91 9821330501.

Email: vishal_acharya@hotmail.com

DRM(S&T)'s Office, Central Railway,

Solapur for and on behalf of President of
India invites online e-tenders on
Railways e-procurement website
www.ireps.gov.in from the capable,
reputed firms / Contractors for the
following works: Tender Notice No.:
SUR-N-T-2026-27-42, Date:
04.11.2026. Name of work with its
locality: Protection / shifting of S&T
cables / gears at various bridges /
retaining wall works of Solapur division
on Central Railway. Cost of the work:
X 68,18,889.41. Cost of the tender
form: Nil. Earnest money to be
deposited: ¥ 1,36,400/-. Completion
period of the work: 12 Months. Date &
Time of Closing of tender on
www.ireps.gov.in: 15.12.2026 at 15:30
Hrs. The details are available in ireps
website. Corrigendum/ amendments if
any will be uploaded only on above
e-procurement website. Only online
tenders will be accepted. Manual/
postal/e-mail, FAX, by hand tenders
will not be accepted. Bidders are
requested to obtain Class lll Digital
Signature Certificate with company
name and register the same with
www.ireps.gov.in The Payment of
Earnest Money (EMD) will be accepted
through net banking or payment
gateway or in the form of Bank
Guarantee and the original Bank
Guarantee should be delivered in
person to the official nominated as
indicated in the tender document before
closing date for submission of bids (i.e.
excluding the last date of submission of
bids). For further details please visit
www.ireps.gov.in.

Divisional Railway Manager, S&T Branch,
AK/Sur-66 Central Railway, Solapur

Travel safely, Avoid footboard travelling

CENTRAL RAILWAY

SOLAPUR DIVISION
PROVISION OF COMMUNICATION
FACILITIES ALONG WITH UTILITY

SHIFTING/ RELOCATION
DRM(S&T)'s Office, Central Railway,
Solapur for and on behalf of President of
India invites online e-tenders on
Railways e-procurement website
www.ireps.gov.in from the capable,
reputed firms / Contractors for the
following works: Tender Notice No.:
SUR-N-T-2026-27-40, Date:
04.11.2026. Name of work with its
locality: Provision of communication
facility to sub divisional hospital, RPF
barrack, ADEN office and other
Engineering Depots along with utility
shifting/ relocation on Solapur division of
Central Railway. Cost of the work:
% 61,07,641.81. Cost of the tender
form: Nil. Earnest money to be
deposited: ¥ 1,22,200/-. Completion
period of the work: 12 Months. Date &
Time of Closing of tender on
www.ireps.gov.in: 11.12.2026 at 15:30
Hrs. The details are available in ireps
website. Corrigendum/ amendments if
any will be uploaded only on above
e-procurement website. Only online
tenders will be accepted. Manual/
postal/e-mail, FAX, by hand tenders
will not be accepted. Bidders are
requested to obtain Class lll Digital
Signature Certificate with company
name and register the same with
www.ireps.gov.in The Payment of
Earnest Money (EMD) will be accepted
through net banking or payment
gateway or in the form of Bank
Guarantee and the original Bank
Guarantee should be delivered in
person to the official nominated as

= NOTICE INVITI

Chief Commercial Manager, Konkan
open tender in Two packet Bid sys

C0O-16/6/2015-COMM-2026, dated

& Time: 07.12.2026 upto 15:00 hrs

website for details and participation.
be hosted in this website only.

Portal from eligible parties for the following contracts. Tender Notice No.

Construction and Management of Pit Mounted Electronic Weighbridge at
Kolad & Surathkal stations. Period of Contract: Five years. Closing Date

Manual offers shall not be accepted. Please visit www.ireps.gov.in

KONKAN RAILWAY CORPORATION LIMITED
(A Government of India Undertaking)

NG OPEN-E-TENDER

Railway Corporation Limited, invites
tem through E-tendering on IREPS

: 06.11.2026. Name of contract:

for submission of online offers/bids.

Corrigendum / addendum, if any, will

AT SURVEY NO. 55, PLOT NO. 18
HANUMAN NAGAR, BEED.
(Under sub-regulation (1) of regulation

INVITATION FOR EXPRESSION OF INTEREST FOR
TIRUMALLA INDIA STOREHOUSE PRIVATE LIMITED
OPERATING IN THE BUSINESS OF WAREHOUSING AND OIL EXTRACTION

Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

, BEED, TARAF BODDE TALUKA,
, MAHARASHTRA - 431122
36A of the Insolvency and Bankruptcy

ISL- RELEVANT PARTICULARS
1 | Name of the corporate debtor along with PAN & | Tirumalla India Storehouse Pvt. Ltd.
CIN/ LLP No. PAN: AAGCT3439B
CIN: U63030MH2017PTC297426
2 | Address of the registered office Office No. 1104, 11th Floor, The Pacific,

Plot No.229 Sector 13, Kharghar, Navi Mumbai,
Raigarh, Panvel, Maharashtra, India, 410210

URL of website

Not available

Details of place where majority of fixed assets
are located

Factory address: Survey no 55, Plot No 18 at Beed,
Taraf Bodde Taluka, Hanuman Nagar, Beed 431122
Maharashtra

Installed capacity of main products/ services

Details not available.

Quantity and value of main products/ services
sold in last financial year

As per last available financial statements for
FY 2021-22, total revenue from operations were Nil.

Number of employees/ workmen

Nil

Further details including last available financial
statements (with schedules) of two years, lists of
creditors are available at URL:

The financial statements and other details of the CD
can be obtained by sending an email at
ip.tirumallastore@gmail.com

List of creditors is available on the website of
https://ibbi.gov.in/claims/claim-
process/U63030MH2017PTC297426

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Eligibility criteria is mentioned in detailed Expression of
Interest document which can be obtained by sending
an email at ip.tirumallastore@gmail.com

Last date for receipt of expression of interest

23/11/2026, till 05:00 PM

evaluation matrix and request for resolution plans
to prospective resolution applicants

11 | Date of issue of provisional list of prospective 03/12/2026
resolution applicants

12 | Last date for submission of objections to 08/12/2026
provisional list

13 | Date of issue of final list of prospective resolution
applicants 18/12/2026

14 | Date of issue of information memorandum, 23/12/2026

Last date for submission of resolution plans

22/01/2027, till 05:00 PM

Process email id to submit Expression of Interest

ip.tirumallastore@gmail.com

J

Details of the corporate debtor's registration
status as MSME

Presently, no documents are available which confirms
the registration of CD as an MSME

Date: 07.11.2026 Office

Place: Indore
e

Sd/- Mangesh V. Kekre

Resolution Professional

Tirumalla India Storehouse Pvt. Ltd.

IBBI Reg. No: IBBI/IPA-001/IP-P00539/2017-18/10964
AFA Valid till 31/12/2026

No. 607, Chetak Center, Near Hotel Shreemaya, RNT
Marg, Indore (MP) 452001

indicated in the tender document before
closing date for submission of bids (i.e.
excluding the last date of submission of
bids). For further details please visit
www.ireps.gov.in.

Divisional Railway Manager, S&T Branch,
AK/Sur-64 Central Railway, Solapur

Travel safely, Avoid footboard travelling

PUBLIC NOTICE

NOTICE is hereby given that, The
said SHRI SHASHIKANT RAO
(s/0. SHRI. ANAND RAO) was the
joint  owner alongwith SMT.
VANDANA SHASHIKANT RAO in
respect of Flat no. 601, 6th Floor,
B Wing, admeasuring 103.72
sq.meters  built up area,
GUNDECHA HEIGHTS CHS LTD,
situated at LBS Marg, Kanjurmarg
West, Mumbai-400078;
constructed on the plot of land
bearing C.T.S. No. 607, of Village
Kanjur, Taluka Kurla, Mumbai
Suburban District, alongwith ten
fully paid up shares of Rs. 50/-
each bearing distinctive nos from
0801 to 0810 both inclusive
comprised in share certificate no.
078 dated 12th February 2016.
The said SHRI. SHASHIKANT
RAO expired on 12th January
2014 leaving behind him the said
1) SMT. VANDANA SHASHIKANT
RAO (wife) 2) Ms. SANJANA
SHASHIKANT RAO (daughter) &
3) Mr. SIDDHANT SHASHIKANT
RAO (son), as his only legal heir
under the Law of Succession
under which he was Governed.
Any person/s, body corporate,
Bank or Financial Institutions who
has any claim, right, title or
interest in the said flat, shares in
the share capital of the society by
way of Agreement, Gift, Sale,
inheritance, partition or any other
way whatsoever would make the
same known to the undersigned
at, office no. 4, Rolex Metal
Industries, Village Road, Bhandup
West, Mumbai-400078, within 15
days from date of publication
hereof failing which claim if any
received thereafter shall be
treated as waived of & not binding
on the aforesaid legal heirs
entiting them to dispose off or
deal with the said flat and shares
as they deem alright.

Yours Faithfully,
SMITA KIRAN SALVE
ADVOCATE HIGH COURT

PLACE :- MUMBAI
DATE :- 06-11-2026
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R J SHAH AND COMPANY LIMITED
CIN: L45202MH1957PLC010986
Regd. Office: Mahul Road, Antop Hill, Mumbai-400037
Tel.: +91 9869083044 | Website: www.rjshahandco.com
E-mail: rjshahandco191@gmail.com
EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR
THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2026
(Rs. In Lakhs except per share data)

Quarter Quarter Halfg(eélr
i ended ended ende!
Particulars 30.09.2026 [30.09.2025 | 30.09.2026
Unaudited | Unaudited | Unaudited
Total income from operations (net) - - -
Profit before exceptional and extraordinary item 2.70 2.99 27.52
Profit before tax after exceptional and
extraordinary item 2.70 2.99 27.52
Profit after tax after exceptional and
extraordinary item 1.44 0.73 20.11
Total Comprehensive Income for the period
[Comprising Profit / (Loss) for the period
(after tax) and Other Comprehensive Income
(after tax)] 0.00 0.00 0.00
Equity Share Capital 28.01 28.01 28.01
Reserves (excluding Revaluation Reserve) as
shown in Audited Balance Sheet of previous year - - -
Earnings Per Share (Face Value Rs. 10/- each)
(for continuing and discontinued operations)
Basic and Diluted 0.51 0.26 7.18

Note:-

The above is an extract of the detailed format of the Financial Results for the Quarter
and Half Year ended 30th September, 2026, filed with the Stock Exchange under
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The full results, along with the Limited Review Report are available
on the website of the Company https://www.rjshahandco.com/investor-
relations.html and BSE Limited website: https://www.bseindia.com and can be
accessed by the following Quick Response Code.

EnJ.mco:.‘
: ]

EE For R J Shah and Company Limited
. Ms. Kalindi Shah
Chairperson and Managing Director

Date: 6th November, 2026 DIN: 00402482

Place: Mumbai
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